
i8i Written Answers  BHADRA 11, 1903 (SAKA)  Wtitten Answers 182

Deferring of Implementation 
of New Plan projects

2505. SHRI SAKARIA THO-
MAS : Will th? Minister of PL AN-
NING be pleased to state :

(a) whether Planning Gomm'ssion 
is con̂ êmplating defeiring  imple-
mentation of new plan projects ; 
and

(b) if so, the reasons thereof ?

THE MINISTER OF  PLAN-
NING (SHRI S. B. CHAVAN) :
(a) No, Sir .

'b) Does not arise.

Representation from Ladhakhis

2-)o6.  SHRI P.  MAMGYAL; 
Will the Minister of DEFENCE be 
pleased to state :

(a)  whether  Government have 
received any repres;'ntation from the 
people of Zanskar  (Lfulhakh) to 
link Zanskar with LEH via “Ghaddar 
Road” i.e. tliroii'fli tlie Z inskar 
river l> isin ; and

(l)'l if so, when the wo'-ks wili be 
taken in liand ?

THE MÎ ÎS'̂ ER OF STAFE 
IN THE MINISTRYOF DEFENCE 
(SHRI  SHIVRAJ  V. PATIL) :
•(a) and (b) A request liav been re-
ceiver! in this regard from certain 
residents of Ladakli.  An aiipraisal 
of all relevant facror*, iuclu liug de-
fence  needs ;.nd coit effecliveness, 
ha> not yet been coinolcled.

Proposal to establish Caal Based 
luduSTry ia Rauiganj

2507.  SHRF KRISHNA CHA-
NDRA HALDER : Will the Minister 
of INDUSTRY  be pleased to 
state :

(a)  whether LnduUry Ministry, 
'Government of India, has received

a representation from  Industry 
Minister, GDvernment of West Ben-
gal to establish G)al based industry 
in Raniganj Coal Field area ; and

(b)  If so, what is the decision of 
Industry Minister, Government of 
India ?

THE MINISTER OF  STATE 
IN THE MINISTRY OF  INDUS-
TRY (SHRI GH/VRANJIT  GHA-
NANA) : (a) and (b). An applica-
tion for the grant of an Industrial 
Licence has been received from the 
West Bengal Industrial Development 
Goqx>ration, Calcutta, for setting up 
an Tudusti'ial Unit in. T'lv'il Jatgoria, 
District  Burdwan of West Bent̂ai 
for the manuHicture of Methanol 
and Pi]>e-line Gas  based on Coal 
from the Raniga ij C tal-field.  The 
application is under consideration.

Salt Production

2508.  SHîI R.P. GAEKWAD: 
Will t}ie  Minister of INDUSTRY 
I)e jjleased to state :

(a) whether ŝl' p-xl'acMon in 
our countrx'has not n*ached larger 
capacity and th'-re is scopi- for tap- 
])ing the sea with modern technf>]ogy 
for salt in view of' its vast iiotential;

(b) whether it is alsf) a fact that 
the P.ann <-f Kutch ofiers good scojoc 
l(jr salt dev'elopment ; and

(c) wliether  Crovemmeut  p-o- 
pose to use modern scientific m.efhod, 
in ])l:ice of traditional method to 
tap salt waters in this arê'- ?

THE MINISFER OF STATE 
IN THE  MINISTRY  OF  IN-
DUSTRY  (SHRI  CH.\RANJIT 
GH.A.NAMA) : fa) Salt production in 
1980 was an all-time record of 80 lakh 
tonnes.  Production can be further 
increased by adopting improved te-
chnology.

(b) Yes Sir.
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(c)  Sub-soil brine in the Rann of 
Kutch is being tapj>cd by several 
salt mannfactiirer* using mechani-
cal means. Further improvement in 
technolog>' is being constantly encou-
raged.

Raising of Additional Resources 
as a result of High Prices and 

Increase in Popnlation

2509.  SHRT  R.P. YADAV : 
Will the Minister of PLANNING 
be pleased to state :

(a) whether it Ik a facl that in-
flation and higher growth in popula-
tion have neces»;itated  the  need 
for additions.! resources ;

(b) whether the  Plaimiîg Co- 
mniission have considered th«' ques-
tion of raising additional rcfsourc/'s; 
and

Arab robes, interviewed atleast 118 
candidates for various posts majes-
tic five-star hotel surroundings; and

(c)  if so, whether Govemment of 
India have gone in To details  in 
this regard and if so, witii what 
result and the reaction of Govern-
ment thereto?

THE MINISTER OF STATE 
IN THE MINISTRY OF lABOUR 
(SHRIMATI  RAM  DULARI 
SINHA) :(a)and (b) Government had 
taken note of the pi'ess report to this 
effect.

(c)  A case of cheating has been 
registered by the Delhi Police and 
investigation into the matter is being 
conducted vigorously.

(c)  ii‘ so, tlie n.Tturo of ni(*asan'<; 
taken and the additional resources 
exjiectrd from them ?

THE MINISTER OF  PLANN-
ING  (SHRI  SB. CHAV AN) :
(a) The implications of )ising jjrirc's 
since January I I and tlv ]kv])uIi- 
tion growth rate as revealed by if)8i 
census are still being analysed.

(b) and (c). Do not arise.

Cheating of Job-Seekers by a 
Casual Labourer

2-210. SHRT N.E. HORO : Will 
thf Minister of LABOLU be pleased 
to state :

(a)  Whether Government’s at-
tention has l)een inv'ited to the Hindus-
tan  Times dated and June 1981, 
that Punjabi casual labour went to 
the United Arab Emiratt*s* returned 
to India as *Shiekh’ and cJieaied many 
gulible jx̂rsons of several lakhs;

(b)  if so, w’hether it is also a fact 
that the ‘Sheikh’ ‘Sahib’  Manjit 
suporting a French beard and wearing

Regional E.P.F. Offices sanc-
tioned and opened from

1980 onwards

2511. SHRLXAVIER AFAKAL; 
Will  the Miniker of LABOUR be 
pleased to state :

(a)  how many Employes Provi-
dent Fund Regional Offices  are 
sanctioned and opened from 1980 
onwards; and •

(b)  how many employees  and a 
industries are covered by these new 
regional offices and  the amount 
of arrears yet to be collected ?

THE  DEPUTY  MINISTER 
IN THE MINISTRY OF LABOUR 
(SHRI P.  VENKATA REDDY)
(a)  No Regional Office has been 
opened since 1980.

(b) Docs not arise.




